Annexure — 1
Name of the corporate debtor: M/S Neoaska Pharma Pvt Ltd; Date of commencement of CIRP01-04-2022; List of creditors as

on: 10-07-2022

List of secured financial creditors (other than financial creditors belonging to any class of creditors)

(Amount in %)

Sl. | Name Details of Details of claim admitted Amount | Amount | Amount | Amount |Remarks
No. | of cre-[ claim receive of conti- [ ofany | of claim | of claim | , ifany
ditor d ngent | mutual not under
Date | Amou | Amount|Nature | Amount | Amount | Whether % claim dues, [admitted | verifica-
of rec | ntclai | of claim| of covered | covered | related | voting that tion
eipt | med admitte | claim | by secur | by guar| party? | sharein may be
d -ity | antee CoC set-off
interest
Maximus [20-04-  [18498580 (184985804 [Credit 184985804 [184985804 |No 08.51 Nil Nil Nil Nil Initiallythe
IARC Ltd |2022 4 facilities in Credit
the form of facilities
External were
Commercial sanctioned
| and released
Borrowing by Axis
s and Bank Ltd.
sublimits Later by
thereon assignment
deed dated
18-05-2022
the Loan
was assigned
by Axis
bank in
favour of
Maximus
ARC Ltd.
IAfter receipt
of notice
from both
parties, IRP

reconstituted




the CoC to
replace Axis
Bank with
Maximus
IARC Itd
under
Regulation
28 of CIRP
Regulations.




